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Export or Fi from Ori sa 

2285' SHRI RASA BEHARI 
. BEHERA : Will the Minis-

ter of COMMERCE be pleased to 
state ~ 

(a) the figures or export of fish 
from Orissa to foreign countries dur-
ing the year 1982-83 from sea fishing 
and sweet water fishing ; 

(by wnat are tho radical measures 
being taken to promote export trade 
from Orissa sea fishin and sweet 
water fishing; and 

(c) if so) the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI RAM . DUURI 
SINHA) : (a) Export of marine pro-
ducts through Paradeep Port in 
Orissa during April--Dccember 19&.2 
amounted to Rs. 13.59 crorcs. E-
port figures in rospect ofswcet wa 
fish arc not available. 

(b) and (c) StePs being taken to 
promote export of marin product! 
from Ori as from the res of 
India, include chartering of deep . 
fishing vessels, prawn farming, parti .. 
cipation in spcciatsod trade fairs 
0VCJ;"Sea9, publici ty through s 
pr 53, product and markot diversi-
fication through Trade Promotion 
Offices abroad, seafood delegations~ 
Indian Seafood Trade Fair etc . 

Lastitudonal credit for araI 
Developm.ent 

2286. SHRI RASA BEHARI 
BEHERA : Hill tho Minister of 
FINANCE pleased to state: 

(a) whether Government have 
chalked out any programme with 
State Governments to meet the need 
for pro~ision of a~equate and timely 
instItutional credit for more develop· 
ment and also stress the need for 
supervised credi t system wi th orga· 
nisational efficiency aimed at the 
benefit of weaker sections; 

(b) if so, what are the actual achi -
vemen ts ntad so far ; . 

(c) is it a fact that identification of 
beneficiari(~, avocations and viable 
schemes, timely and expedi tious 
disposal of applications for loans in 
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1 handi District of Oris a he 
not been dO;'1e pro rly due to lack of 
com; ~t ie. tio .. .1s nd inad q u te staff, 
and 

(d) if so, th d tail th~reof? 

HE DEPUTY MI TER IN 
THE MINIST" Y OF FINA C 
(SHRIJ~ ARDHA APOOJARY): 
(a)" a'1.d (b). Til.~ I tegrated Rural 
D velopme.:.lt ProJrarn;n~ is in ope .. 
ratio'l in all bI ck of th country 
under which it i aim d to a jst 
600 familie per bloc1 per year. 
Th IRDP is final1ced by bank loans 
and Gov rnment subsidy, the latter 
being sh red 0 ':1 50 :50 basis betwee...fl 
Ce tral . a d State GoverJ.lments. 
Th~ sub;)idyamou:lt va ies from 25 % 
to 50 ';~. of th~ total capi tal investment 
de :.. ~ ;1 ng UPO:l the ca tegory of 
beneficiary b?:·rowers. Tile rest of 
the C01t of th~ Schemf' is provid d by 
B nks ac; 10 . The number of fami-
lies aCJsi ted and the term ct~dit dis-
b'.lfScd under th Programnle dudng-

. 1980 .. 8r, J981 -32 and 1982 -83 (upto 
N0Ve!nbcr, 1982) a e as under:-

1980-81 • 

19<}1-B~ . 

(R<J. in cror~ ) 

N/"). of 
f mili s 
assist .d 

T<!rm 
credit 

m')bilised 

---~----

. 27,82,755 ao6 .63 

• 2 ,29,393 470 . 65 

I9q~-B3' . . 11 141),720 
(A;> ~il to N vem'IJcr) 

(c) a11.d (d). Tne availabI inft 'ma" 
tio 1 indicates that in thf! Di . trict of 
K It\h~'1di of Orissa State tot.ll t rro 
credi t disbursed by instit Jt iO:1S in 
1981 .. 82 under the Pi.·og m'ue was 
Rs. _l23.45 1· .khq a'1.d du "ng the 
ye r 1982 -83 till December, I 82 
the term cr di t disbursed i . s. 3 I ,56 
1 kh o.aIy. Til j implem":ltation of 
Prog ·amme ina District is revi wed 
in the rn .eting of District eve! 
C nsultative Comml ttee headed by 

thy ollcctor -of th. istrict. Step 
are also tak n £ om time to time to 
have a more close coordination b t-
ween the District Authori ties and 
Bank Officers at the field level and 
remedial step . ,tre also taken b}' Govt. 
and R.B.I. in improving Banks' 
performance in th implementation of 
the programme. 

S:lbsisten~e ano~aJlce to Sus-
pended employees of AFHQ. 

228,. SHRI MANOHA LAL 
SAINI : Will the Minister of DE .. 
FENCE be pleased to state: 

(a) ist here any system in theAFHQ 
wh reby employees of that H ad .. 
quarters placed under suspension 
are informed of the formalitJes they 
have to undergo to claim and receive 
their subsistence allowances regu-
lar! y and mo;) th ly; and 

(b) if so, the details thereof ? 

lEE MINISTR OF STATE 
IN THE 1yfINI TRY OF DE-

FENCE (SHRI K. P. SINGH 
DEO: (a) and (b). The employees of 
AFHQ placed under suspension are 
governed by the provi si ons of Fun -
damental Rule 53 'and the Govern-
ment's d.ecisions thereunder which 
are wlifr\rmal1y applicable to aU 
Central Government employe s. 

Stenographers On service head-
quarters/Inter service orga-

nisa-oons 

2288. SHRI MANOHAR LAL 
SAINI :' Will the "finister of DE .. 
FENCE be pleased to state : 

. (a) whether Service Headquar-
ters/Inter Service Organisations were 
asked by the CAO that as and when 
proposal were submi tted to Govern .. 
ment for creation/upgradation of 
posts of service officers consequent 
to the cadre review the propo als 




